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APPENDIX IV (See rule 8(1))
POSSESSION NOTICE

SOUTH EAST GENTRAL RAILWAY

EAST COAST RAILWAY GRIHUM HOUSING FINANCE LIMITED

authorized representatives are available
at:

Physical Address: Same as mentioned above in
point10

b) Not applicable at present, as no class of
creditors has been identified.

Noticeis hereby given thatthe National Company Law Tribunal, Division Bench-II, Chennai has ordered the commencement of
acorporate insolvency resolution process of the M/s. Positive Housings Private Limited on 10th March 2026.

The creditors of M/s. Positive Housings Private Limited, are hereby called upon to submit their claims with proof on or before
27th March 2026 to the interim resolution professional atthe address mentioned againstentry No. 10.

Thefinancial creditors shall submittheir claims with proof by electronic means only. All other creditors may submitthe claims with
proofin person, by postor by electronicmeans.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized representative
from among the three insolvency professionals listed against entry No.13 to act as authorized representative of the class
[specify class]in Form CA.

Submission offalse or misleading proofs of claim shall attract penalties.

Date: 14.03.2026
Place: Delhi

Sd/- Amit Agrawal
(Interim Resolution Professional)
(Reg No.- IBBI/IPA-02/IP-N00185/2017- 18/10456)

ASSET RECOVERY MAMAGEMENT ERANCH-I
alh Floor, Canara Towers, Moo 524, Anna Salai,
Chennai - B0 018 Tel No. 26849 6138, 28409 5900

I:T_-I.-:[]_r!] d® Canara Fi.;ﬂ]}.'cﬁ

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India . —_ —
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] TENDER NOTICE FOR MISCELLA Motice No. aT-North-WAT-08-2026 Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 (For Immovable Property)
FOR THE ATTENTION OF THE CREDITORS OF M/S POSITIVE HOUSINGS PRIVATE LIMITED -NEOUS IMPROVEMENT WORK Dt 03.03.2026 Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited herein after referred as Secured Creditor of the above Corporate/ Register office under the Securifisation
RELEVANT PARTICULARS Srl. No, (1) E-Tender No. DRM-ENGG SUPPLY. an Regonﬁrgtllo%offl:twagma| AtSS(IEt? and Elrgff;rcement tof F?elcurgy&l)gtgrest Aact, 3002 (hderemaft%r Tefer(;ed 33 th|<|=T said Acth) agdlm eéermse of tthe powerﬁ conferred undgr Segt]or:h13 (12) of t.t:ﬁlsegg
1. | Name of Corporate Debtor Mis. Positive Housings Private Limited -BSP-T-05-26-27, Date 11.03.2026. INSTALLATION, COMMISSIONING ct read with Rule 3 of the Security Interest (Enforcement) Rules , Issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within
= e - - 1520772005 Work: Improvement of slopad roof AND MAINTEMANCE OF 176 TRACK| |days from the date of receipt of the said notice. o . o _ . . . .
. |Date o1 Incorporation or Lorporate ; ’ I i % 1ol | IMOUNTED AUTOMATIC GAUGE FACE The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described herein below in
Debtor alse celling, sanilary nitlings, loldets, LUBRICATORS OM CURVES exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on the dates as mentioned herein below.
3. | Authority under which Corporate Debtor| Companies Act, 1956, Registrar of Companies,| | PUlly. doors and windows, kilchen | |\p) FeTRONIC TYPE) BY THE AGENCY | | The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor the amount
is incorporated Chennai floar, rainwaler harvesting, ehain link | |/rDs0 APPROVED FIRM ONLY) FOR 5| | and interest thereon. The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of Property taken
T Corporate Identity Number of the|U70101TN2005PTC131430 1Hr‘||::.||1q. approach paIIJ'lway'_ alc al | [YEARS UNDER THE JURISDICTION OF in possession are herein below.
Corporate Debtor | AKT Lp[un‘,r under the junsdiction of | |SENIOR DIVISIONAL ENGINEER (| [ Name of Description of Property Possession | Date of statutory Amount in
5. |Address of the Registered office and|New No.63, GN Chetty Road, Chennai, T Nagar, ADEMN/Central/Bilaspur. NDHTH { -"'LTMH- : No|  Borrowers taken Date | Demand Notice Demand Notice (Rs.)
Erigcipal Office, if any, of Corporate | TamilNadu-600017 Ei;?;‘”{'-’;;iuﬂgfﬂ: ;j‘g‘-”fftf""- LS A LAV © 22.61,77 88224, | [ 1;AyAN [ AVl That Piece And Parcel Of Land Measuring On The Site To The Extent OF 16| 100312026 | 1171212025 | Loan No. LAP0561200000005002370
ebtor + % 320, SUN.UW - LOompletion 2 3 NARAYANA | Cents = 650 Sq.Meter And Builing Door No.10/335, E.B.No. 07-070-005-269 Situ- Rs. 1599883/~ (Rupees Fifteen Lakh Ninety-
6. |Insolvency commencement date in|10th March 2026 (Order received on 13/03/2026) Peariod : 12 Months. g:.uml -E-"! '“ 1,;{;1::?; ﬁ:ﬂm'::ﬂ'f" NADAR, ated In Ayan Punjai Survey No:257(1a), Chettikulam Village, Radhapuram Taluk, Nine Thousand( Eipht Hundred Eiaht Threye
respect of Corporate Debtor Start date of Submission of Tendar Closint n-.t-~ = *1 '.-.-.~ ; PEARLSCIS Radhapuram Sub Registrar Office, Tirunelveli Registration District, Tirunelveli Dis- g gnty o
7. |Estimated date of closure of insolvency |06th September 2026 (180 days from the date of | | Tender: Fram 11.00 hrs. an 23“_ 1 5 v it B RAICHEL VIJAYAN | trict. Boundaries:- North -Land Belonged To Sriman Narayana Swamy Kovil East Only) payable as on 11/12/2025 along with in-
resolution process the order 10th March 2026) 24.03.2026. Last date of = L] -Property Belonged To Pearlscis Mani South -Property Belonged To Amakrishnan terest @ 16.35 p.a. till the realization.
8. | Name and the registration number of the | AmitAgrawal Submission of Tender: Upta 11.00 ,’";‘:x";;’{;,”"" ggf,r":hf'rég : ;‘;:".;g;”:iﬂ; West -South North Street
insolvency professional acting as Interim| Reg No.- IBBI/IPA-02/IP-N00185/2017- 18/10456 hrs. on 07.04.2026 LRk E-LEEE aig avan Fihees HIEF: suh?r iad 2 KANNAN T, All That Piece And Parcel Of Land With Building Bearing Door No.9-133a Of Nager- 10/03/2026 11112/2025 Loan No. LAP0561200000005044079
Resolution Professional The complete information of abave | |on firmy's letier head and recenved in bime TE’IAYJAAGK:RI\,’IA’?JTN fOIII Cd(')rpolgattlﬁn’ Hag!?g ?ndEIXteRnt gf2’31?\lce1r;tz/7Eq}2al To |?3’67(')§'q.tMttOI;Lang, ?ﬁ(.)usssagnsd%{-:iv(suﬁliizril(\j/e _ll_-;':tt;lssl)':(t)g\lr:?y(;
i . : . i - . P \. iras i : I Al zuch manual offers shall e fopesced nciuaing Fatnway, oltuated In ke survey No. , Kanyakumari District. bounad- oIX
9. /r-}ei?)rlitsizn anr((j)fezg;g::al()fasfh?e Iir;tZ:arg H 63_’ Vijay thWk’ Laxm|.Nagar, Delhi- 110092 fv:s;?:; Et'c?ﬁ is available m-';ar summarily without any .;gnsi.;j._;ra.um-]. aries: East:Property Of Thangaswamy South: Road West:Property Of Radha payable as on 11/12/2025 along with interest
with the Ban;d ’ g Email |d- amitagcs@gmail.com Bi.:-jg Sl thwan o bidd Shmall -n-:?f;bg Compleie informabion including e-lender North :Property Belongs To Selvan (C Schedule Property) @ 16.35 p.a. till the realization.
10, Address and email to be used for|H-63, Vijay Chowk, LaxmiNagar Delhi- 110092 accepted against above Tenders documents of the above e-lender s avalabie | 1”37 MURUGAMMAL S, | Theni District, Periyakulam Registration District, Theni Sro, Poomalaigundu Village, | 09/03/2026 | 07/06/2025 | Loan No. HF0494H21100432
' , L oo o Y & ; N wWensite  www.irepd.gov.in SETHILKUMAR | Northern Side In Joint Patta No.2901, In Punja Ayan Survey No.653/7b For The Extent Rs. 535120/~ (Rupees Five Lakh ThirtyFive
correspondence with the interim|Email ld- cirp.positivehousings@gmail.com Divi. Railway Manager (Engg.) .- - e : : upees Fiv IrtyFiv
ut P CPRI0TS] S.E.C. Railway, Bilaspur Note : The prospective lenderers are PERIYAKARUPPAN. | Of 3 Acre 79 Cents Within The Extent Western Side For The Extent Of 1 Acre 23.5 Cents Thousand One Hundred Twenty Only)
resolution professiona _ T ol |20vised to revisit the website 15 (Fiftean) ’| Of Land Within The Extent West Southern Side South To North The Applicant Is Having y ooy
11.| Last date for submission of claims 27th March 2026 (14 days from the date of f AN R H R D PR 0 el | days before the date of closing of lender to Title For The Extent Of 1.5 Cents Of Property, With Usual Pathway Rights And With Al payable as on 07/06/2025 along with interest
received of orderi.e. 13/03/2026) f'l_'::'tera"'-"' changes/ comigendum issued for lts Amenities. Now The Property Compris:ed In Patta No.5455, In New Survey @ 17.1 p.a. till the realization.
12 Classes of creditors, if any, under clause |Not known at present / No class of creditors has LA _ _ No.653/786. And Boundaries Of The Plot:- Towards East: South - North Cart Pathway
(b) of sub-section (6A) of section 21,|been identified at present based on the Sr. m""“‘?”a' Engineer (North], Towards West: Land Belonged To Chinnan Towards North Property Belonged To Ra-
ascertained by the interim resolution |information available with the Interim Resolution |PR-1224/0/25-26] Waltair jagopal Towards South Land Belonged To Chinnakaruppan
professional Professional. . In any case if there is any difference between the contents of local language publication and English newspaper publication, the content, of the English newspaper
13. _I\(Ijam(te_sf . %f {nsolvetncy P;\ofctars]siqnal(sj Eot ta)lppllq(ajlblet?t gresent, as no class of creditors language published in Financial Express shall be prevail
identified to act as Authorized|hasbeenidentified. . . . A —
Representative of creditors in a class Place: TAMILNADU Date: 15.03.2026 Sd/- Authorised Officer, Grihum Housing Finance Limited,
(Three names for each class)
14.|(a) Relevant Forms and (b) Details of|a) Weblink: https://ibbi.gov.in/home/downloads

POSSESSION NOTICE

APPENDIX IV [Rule-8(1)] POSSESSION NOTICE (For Immovable property)

Whereas, The Authorized Officer of the Secured Creditors under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest (Act), 2002 and in exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security Interest (Enforcement)
Rules, 2002 issued a demand notice as mentioned below calling upon the borrowers to repay the amount mentioned in the notice within 60 days from-
the date of receipt of the said notice.

Thereafter, the Secured Creditors have assigned the financial assets to Edelweiss Asset Reconstruction Company Limited also as its own/acting
in its capacity as trustee, herein after referred as EARC under Sec.5 of SARFAESI Act, 2002 is more specifically mentioned below. EARC has
stepped into the shoes of the Secured Creditors and all the rights, title and interests of the Secured Creditor with respect to the financial assets along
with underlying security interests, guarantees, pledges have vested in EARC in respect of the financial assistance availed by the Borrower and
EARC exercises all its rights as the secured creditor.

The borrower having failed to repay the amount, notice is hereby given to the Borrower(s), Co-Borrower(s) & Guarantor(s) and the public in general
that the undersigned being the Authorised Officer of Edelweiss Asset Reconstruction Company Limited has taken possession of the property
described herein below in exercise of powers conferred on him under sub-section (4) of section 13 of Act read with rule 8 of the Security Interest
Enforcement) Rules, 2002 on the mentioned against each property.

measurements of the property (together plot No: 2 & 3), North to South on the Eastern side: 30 feet, North to South on the Western Side: 30 feet,
East to West on the Northern Side: 65 Feet, East to West on the Southern side: 61 feet. This property is situated at Kandamangalam revenue
village, within the Kandamangalam Panchayat Union Limits, Sub Registration District of Kudumangalore and Registration District of Villupuram.

15| Loan Account Number:LPONSTL0000027170
1. Mr. Rajaram R. (Borrower),
2. Mrs. Varalakshmi (Co-Borrower)

EARC Trust SC 417
Edelweiss Housing Finance Limited

09.02.2023 &

Symbolic
Rs. 14,28,469.69

11.03.2026 .
Possession

DESCRIPTION OF SECURED ASSET: All piece and parcel of vacant plot is situated in Puducherry Registration District, Thirukanur Sub
Registration District Mannadipet Commune Panchayat Limit , Thiruvandakoil Veli Kothapurinatham Village, Cadastre No. 62. R.S. No.20/1.
Comprised in 24 Kuzhi 06 Veesam , bifurcated as Layout. Plot No.07 and Plot No.08 measuring East West 65 ft North South 40 ft Total extent 2600
Sq Ft. Bounded on the, North of : Plot No. 09, East of : New Street, South of : Plot No. 06, West of : Government Quarters.

16 | Loan Account Number: 251011
1) LATE MR. JEYASEGARANE (“Borrower”) .
, 22-10-2024 & EARC Trust SC 449 Symbolic
(Borrower Deceased, Represented By His Legal | o "q4 54 879 50|  HDB Financial Services Limited | 12032026 |  pccession

Heirs) 2) Mrs. JEYAMARIE S(“Co-Borrower”)
(Being the Legal Heir of the Deceased Borrower)

DESCRIPTION OF SECURED ASSET: In respect of RCC Roofed House measuring 1248 sq.feet comprised in Town Survey No: 60, Re-Survey
No: 155/10 Part, Cadastre No: 26 Part, Patta No: 824, Ward “I” Block No: 1, Door No: 54, Mark Street Nellithopu Village, Pudupalayam Revenue
village, Village No: 37, Pondicherry Municipality Sub-RD Pondicherry having boundaries East: House, West: House , North: House, South: Road.

E-AUCTION SALE NOTICE
E-Auction Bale MNotice for Sale of Immovable Properties under the Securitisation and
Roconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso b Rule BE)9[1) of the Security Intarest {Enforcement) Rules, 2002,

Motice |5 Fareby-givan ta the puble mgenaral and in padcular b ha Bamowers and Guaraniors that
the below described immovable propery modgeged [ charged to fhe Secured Craddor, the
Passession af which has been faken by the Authorised Officer of Variows Branches, simce
transferred o Assel Recovery Management Branch |, Chennai of the Canara Bank, will be sold
on "As is where is”, “As is what 5", and “Whatever there is” on the dates menfioned below for
recavary of bank's dues from the fofawing Borrowsars/ Guaranions

3.No.1; Borrowers: Mis.M D Builders, Rep by It Proprietor Me.T.Murugan, Mo 1/554, J.J Kagar,
Mogappar West, Chennal = 600037, Mis.M D Buliders, Rap by its progrietor M, T.Murugan, Block
M2, Flat Ne 52, VGN Minerva, Molumbur, Chennai-B00037, Mr.T.Murugan,
Slo MV P Thinunavikkarasy, Na 1554, JJ Magar, Mogappair ‘West, Chennal — BODNAT,
Mre. K.Mjaya, Flal Mo MIG 163, Firsd Floor, Annad lilam 58h Straed, Nootambur, Mugappan West,
Chennai-G00037, Alsoat: M-1, Block Door Mo T-4, VGN, Minara Mootambur, Chennal - 600057,
Alsoat 17549, J J Nager, West Mogappair, Chennai -800037

Amount Outstanding: 3,38 30,232 93 *due a5 on 28 [2 2028 plus lurther intarast thesaon

DETAILS OF PROPERTY: UnderSymbolic Possession of the Bank

Property No.1: (Property in the name of Sri.T.Murugan and Covered by Doc.No.13087/2014
and 14366/2014) All that pece and parced of the immavable propedy being Residential Flat
bearing Flai Mo. 51, located in the 2nd Floor of the building called " Devika Homes" at Plat
Ma.13, Annal Indra Nagar, Thirunindraver- 602024, measuring a super built up area of 1169
sqft or thereabouts, together with 598 sgit undivided share, ite and intenest farming parl of the
lerger exient of tand measuring 2411 sofl, comprised in Sunvey No 30720, Thiunindravor village
Sadi municipaity, Thiruvallus Districl, Peorameie Taluk and the Plot bowndad an e MNordh By -
3.MNo 506, Sauth By : 40 Feel Widaroad, East By :Plot No-14, Wesi By : Plal No 12, Situated within
the Sub Registration DestnctAvadi nd inthe Regisiration District of Chennal South

[ 23,15,000/- R0 2,31,500/- [T, 50,000

DETAILS OF PROPERTY: UnderSymbolic Possession of the Bank

Property No.2: (Progarty In the nama of SriTMurugan and Coverod by Doc No. 14387 12014
and 14388/2014) Al thal peace and parcef of the immova bbe property baing Flat Mo, F2, 18t Floor
of the bullding calbed “Srl Sal Homes™ Situated at Plot No 14, Secretariat Magar,
Kollpathagal Village, Ambattur Taluk, Thiruvallur District maasuring a super bullt up area of
250 sq.ft or thereabouwts, iogether with 484,25 sgft of undivided share out of the larger
extent of land measuring 1937 sqft, comorised in Survey Mas 1361 and 136/2, Kollpathagal
Village, Avadi Mucipality, Ambatur Taluk, Thiruvallur District and 1he Plot bourded on the
Morth By : Plot Ma 11, South By - 7.20 meter road, Esst By: Fiat No 13, West By - Plod No 15
Situated within the Sub Regsiration District of Ambattur Taluk, Thiruvallur District, within e
Regsiration Dstricl of South Chennai

Reserve Price ?23,94,5&0.’-- Eiﬁhlultipn'er 50,000/
ATE & TIME Time 10: :
Y i UB |04| 2025 {With m]lll:-lllini:

OF E-AUCTION

The earnest money deposit shall be deposited on or before 07.04.2026 till 5.00 p.m

The properties can be mspected, with Prior Apposntment with Authonsad Oificer,
on 016.04.2026 between 11.00 a.m. & 4.00 p.m.

3.Mo.2: Borrowers: Mrs, Malind J and Mr. P.Jayasankaran, Both af ; Al Block 2, Visalakshi
Garden, Mylapore, Chennal - 00004 Also At ; Door No. 88, Jayaraman Streel, Ganthi Nagar
Pammal, Channai - 6000735

Amount Quistanding: T30 4564794 due as on 2802, 2026 plus fariher interas! thesdson

PETAILS OF PROPERTY: Under Symbolic Possession of the Bank

Property in the name of Smt MaliniJ, All that piece and parcel of Land and Building measuring
468 Sq.ft. UDS share ouf of land 2238 So.ft. Plot Mo. 30, built up area 1050 Sog.f. "ASN
SHERYAS" Apartments, 2nd Floor, No.5-2, Jayaraman Street Gandhi Magar, Pammal, an
approval Plot, vide layout approval Mo, MPDMD. TP Mo, 22273, togesher with bulding approval
from the commissioner, Pammal MunicipaBy, vide Planning Permd No, 03/14, Offica letter No
31313, dated 08.01.2014, far Member sacretary CMDA, Channal 600 008, and the commissanar,
Pammal Murecipaity, dated 31.12.2014 with rinor corections in the eadier drawing with the same
approval rumbers and for the same paricd, Le., (8.04. 2014 5o 07012017, situated at Old Village
Mo. 120, New Yillage Mo. 83, PAMMAL VILLAGE, GANDHI NAGAR, JAYARAMAN STREET,
PAMMAL, Compresad in 5. Mo, 1011 & 1012, palta Ma. 7451, as per patla Mew Survay Mo 10177
previously in Tambaram Taluk, now in Alandur Taluk, Kanchespuram District bounded on
theNaorth by 40 Feel Road, Soulh by Piot No. 31 East by 20 Feel wide road, West by Plot No.29,
measurmgEast i Wesl on the balh Sides 40 Feal, Marh o Souh on Easl - Sides 55 Feal, Marth o
Baudth an e YWest sde 57 % Fael In All measuring 2238 Sq.fand siuated within the Sub
Registration District of Pammal and Regisiration Districtof South Chennai

IR T 58,91,000/- (3100 5,689,100/ LU

? 50,000

|Wilh malimited pxtensi 'S m % an each

The earnest money deposit shall be deposited on or before 21,04.2026 till 5.00 p.m

The propertios can be inspected, with Prier Appointment with Authorised Cfficer,
on 20.08.2026 betweeen 11.00 a.m. & 4.00 p.m.

S| Name Of The Borrower(s)/Co-Borrower (s)/ | Demand Notice Details of the Trust & Assi Date of Symbolic/
No: Loan Account Number Date & Amount Rs. elalls of the Trust & ASSIGNOT | p,ssession|Physical Possession|
1 | Loan Account Number: 3219649 ) 05.09.2024 & EARC Trust SC 482 Symbolic
1- Mr. GOVINDASANY A ("Borrower”), Rs.18,45,813.77 |  HDB Financial Services Limited | 12032026 poccocsi
2. Mrs. LATHA G (“Co-Borrower”) PEE ossession

17 | Loan Account Number: LPONSTL0000018718
1) Mr. SIVAKUMAR N (Borrower),
2. Mrs.DEVY N (Co-Borrower)

EARC TRUST SC 378
Edelweiss Housing Finance Limited

11-07-2024 &
Rs. 47,95,878.41

Symbolic

12.03.2026 Possession

DESCRIPTION OF SECURED ASSET: Thanjavur District, Pattukkottai Registration District, Pappanadu Sub-District, Orathanadu Taluk, 121
Ambalapattu Village, Thenpathi Village, comprised in S.N0.826/5, measuring in the extent of 48 Cent. Boundaries: South to Veerasamy Senathipathi
& Dharumadevar Punjai, West to M.Manickam & Jagannathan Punjai, North to Adaikayee & Manivel Punjai, East to Kandasamy Devar Punjai.

2 | Loan Account Number: XMHDKUM00089095,
XMHDKUM00124003, XMHDKUMO00089114

1. Mr. MURUGANANDAM N. (“Borrower”),

2. Mrs. DEEBA M. (“Co-Borrower”),

07.06.2024 &
Rs.33,84,302.73

EARC TRUST 421
Religare Housing Development
Finance Corporation Ltd

Symbolic

10.03.2026 .
Possession

DESCRIPTION OF SECURED ASSET: All piece and parcel of House Building is situated in Puducherry Registration District, Villiyanur Sub
Registration District, Villiyanur Commune Panchayat Village No.46, Odiyampet Revenue Village, V.Manaveli Village, R.S.N0.59/1, Cadastre No.
267, 271/1/31212A1212, 271112, 27212121112, 271/2/3/112, 268/1/2pt, 269pt, 270//3pt, 271/1/3/12/212, 271/2/3/212/1/2, 271/3/3/2/21A1112, 265/1/2,
27111131112, 271/1/31212/1, 271/3/3/2/2I1AJ112, 265/1/2, 271/1/3/1/2, 271/1/3/2/2/1, 271/3/3/1/2, Patta No.423, bifurcated a Layout, Plot No.21 and
measuring East West southern side 40 Ft., Northern side 42 Ft., South North western side-44 Ft., Eastern side 31 Ft., total extent of 141 Sq.mt.,or
1526 Sq. Ft. of Vacant Plot and bounded on: North of : Plot Nos. 26 & 27, East of : Plot No.20, South of : Municipal Road, West of PlotNo. 22

DESCRIPTION OF SECURED ASSET: All that the part and parcel of property situated at Thanjavur District, Kumbakonam Registration District,
Thirupanaildhal Sub Registration District, Thiruvidaimaruthur Vattam, Thirupanandhal Panchayat Union, No. 15. Vinayakan Street Village,
Olungacheri Small Village, comprised in R.S. No. 146/29, bearing Door No. 4/663, measuring in the extent of 900 Squar feet (83.61 Square meter),
Natham Nilavarithitta New R.S. No. 220/40. Boundaries: North by Chakravarthi house, East by Kandasamy house, West by Road, South by
Ravi house. Measurement: East to West on the Northern side 64 feet, Southern side 64 feet, North to South on the Eastern side 14 feet, Western
side 14 feet, Total extent 900 Sq.ft.

18 | Loan Account Number: TCY06010100944 EARC TRUST SC 493
1. RAMESH P (BORROWER), 2. MS. SHEELA | 24-01-2025 & Centrum Housina Finance Ltd 11.03.2026 Symbolic
GRACE HETHZIAL (CO- BORROWER), Rs. 5,45,104.53 9 R Possession

3. MR. S BASKARRAJ (GUARANTOR) (National Trust Housing Finance Limited),

DESCRIPTION OF SECURED ASSET: All That Piece And Parcel Of Vacant Land Comprised In The lon Punjai Survey No. 132/7 Measuring An
Extent Of 2180 Sq. Fts. In Sirumayankudi East Viiiage. Lalgudi Taluk. Trichi Revenue District Within The Registration District Of Ariyalur And Sub-
Registration District Of Lalgudi And Bounded On The: East By: Patrie Browning's Land, North By: Pangunivaikal, West By: Chinnaiayan’s Land,
South By: Aalangudi Road.

3 | Loan Account Number: 9946780, 2985475
1. Mr. R. Rajagopal (Borrower),

2. Mrs. Devagi R. (Co-Borrower),

3. Mr. Arivazhagan R. (Co-Borrower)

26.06.2024 &
Rs.11,67,035.95

EARC TRUST SC 483
HDB Financial Services Limited

Symbolic

10.03.2026 Possession

DESCRIPTION OF SECURED ASSET: All The Piece And Parcel Of The Thanjavur District, Kumbakonam Registration Thirupanandhal 'sub-
registration District, Thirlividaimaruthur Vattam, 54, Narikudi Vattam, Regunathapuram Village, Comprised In R. S. No. 10/9, Door No: 229,
Measuring In The Extent Of 3960 Square Feet. And Bounded On The; East By: Vaithiyalinga Padayachi House, North by: Annakudi To Man
Rastha, West By: Natesa Padayachi House, South By: Vaikkal.

19| Loan Account Number: TCY06010101058

1. MS. KANNAGI P (BORROWER),

2. MS. VEERAMMAL K (CO-BORROWER),

3. MR. PANEER SELVAM ( CO-BORROWER),
4, MR. ARJUN DINESH(CO-BORROWER),

5. Ms. NEELAVATHY (GUARANTOR)

EARC TRUST SC 493
Centrum Housing Finance Ltd
(National Trust Housing Finance Limited),

23-05-2025 &
Rs. 10,65,730.30

Symbolic

11.03.2026 P :
ossession

4 | Loan Account Number: TCY06010100904

1. MR. CHINNADURAI A (BORROWER),

2. MS. ANTONYAMMAL C (CO-BORROWER),
3. MR. ALEXANDER C (CO-BORROWER),

4, MS. KAROLIN MARY A (CO-BORROWER)

EARC TRUST SC 493
Centrum Housing Finance Ltd
(National Trust Housing Finance Limited),

21.08.2024 &

Symbolic
Rs. 9,04,795.02

11.03.2026 .
Possession

DESCRIPTION OF SECURED ASSET: All that Piece And Parcel Of Imnmovable Property S. F. No, 83/6a-12 Puthukkudi (north Half) Village &
Panchayat Budaloor Union Tanjore (tk) - 613402 And Said Property Situated At Land With The Larger Extend Of The Land Has Been Measured Of
2088 Sq. Fts. Within The lon Punjai Survey No. 83/6a12 Plot No. 15 Of Srinivasan Nagar Pudhukud! Vadapathi Village Thanjavur Taluk Boodhalur
Sub Registrar Office And Registrar Dist. Of Thanjavur And Bounded As Under: North : PlotNo. 12, South : 15 Ft. Road, East: Plot No. 14, West :
20 Ft. Road, With the said boundaries, the total measurementoflandis 2088 Sq. Feets.

DESCRIPTION OF SECURED ASSET: Schedule-1st Item Property All That Piece And Parcel Of Vacant Land Comprised In The Old Survey No
307, Natham Survey No.125 Part, New Sub-divided Survey No.200/11 Measuring To An Extent Of 848 1/2 Sq. Fts In Sirumayangudi Village,
Lalgudi Taluk, Lalgudi Subregistration District Office, Trichi Revenue And Registration District And Bounded On The : North By: East-west Street,
South By: 2nd ltem Land, East By: Govindhan & Annadurai's Land, West By: Palanisamy’s House, Within The Above Said Total Land Area Of 848
1/2 Sq.fts, With AR.C.C. House Buiding Area Of 840 Sq.fts Bearing The Door No Of 1/261 Was In It Schedule-2nd ltem Property All That Piece And
Parcel Of Vacant Land Comprised In The Old Survey No.307, Vatham Survey NO.125 Part, New Subdivided Survey No.200/11 Measuring To An
Extent Of 379 1/2 Sq. Fts In Sirumayangudi Village, Lalgudi Taluk, Lalgudi Subregistration Districc Office, Trichi Revenue And Registration District
And Bounded On The: North By: 1st Item Land, South By: Govindhan & Annadurai's Land, East By: Govindhan & Annadurai's Land, West By:
Palanisamy's House. Within The Above Said Total Land Area Of 379 1/2 Sq.fts. Total Land Area Is 848 1/2 + 379 1/2=1228 Sq.fts.

20 | Loan Account Number: 3505321
1. Mr. MOHAMED SIDDIQUE MS (“Borrower” ), R£4i%9%2802225&52
2. Mrs. NAJUMUNISHA BANU (“ CoBorrower”)| ™= "™ &7

EARC Trust SC 482
HDB Financial Services Limited

Symbolic

11.03.2026 .
Possession

5 [ Loan Account Number: TCY06010100042 01.01.2025 & EARC TRUST SC 493

1. Mr. Prabaharan D. (Borrower) Rs io 50 348.51 Centrum Housing Finance Ltd

2. Mrs. Nithiya P. (Co-Borrower) T | (National Trust Housing Finance Limited),
3. Mr. J Bhaskaran (Guarantor)

Symbolic

11.03.2026 Possession

DESCRIPTION OF SECURED ASSET: All the piece and parcel of Tanjore Registration District, Boothalur Sub- Register, Tanjore Taluk,
Muthuveerakandianpatti Village, Nathan Old S.F. No. 2/1f, According To Thoraya, In Totally Measuring 2180 Sq. Ft. And Bounded On The. East By:
SusaiMarian's Plot, North By: Babudas's Plot, West By: Savariammal's Plot, South By: East- West Veethi.

DESCRIPTION OF SECURED ASSET: All that piece and parcel of property at Trichirapalli District, Srirangam Sub-registration District and
Presently Mannachanallur Sub Registration District, Registrar Office Previously Srirangam Sub Registration Office & Presently Mannachanallur
Sub Registration Office Village Previously S. Kannanoor Village, Presently S. Kannanur West Village, Taluk Previously Lalgudi, Presently
Mannachanallur, Survey Number Old Natham Survey No. 119/A, New Natham Survey No. 143/Part to an extent of 1600 Sq ft (East-West
measurement on the Both Sides 80 ft and North South measurement on the Both Sides 20 ft) bearing Door No. 33, together with easement rights
and pathway with the following four boundaries, North of Plot Belonging to Chinnasarry, South of Plot Belonging to Umu Habiba, East of North
South Road, West of Plot Belonging to A Yeesha Beevi. Properties situated at S. Kannanoor west Village, Mannachanallur Taluk, Sub Registration
District of Mannachanallur, Registration District Trichirapalli, within the the limits of Trichirapalli District, Tamil Nadu

6 | Loan Account Number: XMHDCHE00075749
07.06.2024 & EARC TRUST 421
;' Mr. MANICKA SUNDA:‘R AM'A(BOR”R OWER), Rs.17,45,105.37 | Religare Housing Development
. Mrs. CHITHRA RAVI (“CoBorrower”), . .
3. Mr. THIRUNAVUKKARASU A.“Co-Borrower”), Finance Corporation Ltd
4. Mrs. ALAMELU A. (“CoBorrower”),
5. Mr. ARUMUGAM P. (“CoBorrower”)

Symbolic

13.03.2026 Possession

21 | Loan Account Number: TCY06010100949 EARC TRUST SC 493

U Sl o)
R ' ’ (National Trust Housing Finance Limited),

3. Mr. C Karunanidhi ( Guarantor)

21.08.2024 &
Rs. 3,55,571.69

Symbolic

11.03.2026 Possession

DESCRIPTION OF SECURED ASSET: All that Piece and parcel of Land and building, comprised in S.N0.200/1 As Per Patta No.2 New S.No.
301/1, Measuring with an extent of 2400 Square feet, situated at P.R.K Sharma Street, Manali Village, Ambattur Taluk presently Madhavaram Taluk,
Thiruvallur District with the jurisdiction of Chennai Corporation and bounded on the North by: P.R.K.Sarma 1st Cross Street, South by: House and
Land belongs to Mr.Boopathy, East by: House and Land belongs to Mr.Maheshwaran, West by: P.R K Sharma Street. Measuring an extent of
2400 square feet. East to west on the Northern side: 40 Feet, East to west on the Northern side: 40 Feet, East to west on the Northern side: 60 Feet,
Easttoweston the Northern side: 60 Feet, Situated at within the Sub-Registration District of Thiruvottiyur Registration District of North Chennai.

DESCRIPTION OF SECURED ASSET: All That Piece And Parcel Of Vacant Land Comprised In The Natham Old Survey No. 258, New Survey No.
53 Measuring An Extent Of 1200 Sq. Fts. In Othanur Of Meenatchipuram In S. Kannanur East Village, Mannachanallur Taluk And Sub-registration
District, Trichy Revenue And Registration District And Bounded On The; East By: Chandrasekhar And Other Land North By: 23 Feet Wide Road,
West By: Selvam's Land, South By: Marudhur Vaikaal.

22 | Loan Account Number: TCY06010101471 29.08.2024 &
1. MR. ASAITHAMBI A (BORROWER), Rs i2 %9 169.02 CENTRUM HOUSING FINANCE LTD
2. MS. ARUNMOZHI A (CO-BORROWER) PE TS TR (National Trust Housing Finance Limited),

EARC TRUST SC 493 .
Symbolic

12.03.2026 P :
ossession

7 | Loan Account Number: 13946202, 7670055 27.06.2024 &
1. Mr. Tajdeen S. (Borrower), Rs. 17.48.656.28
2. Mrs. Ayashakani T. (Co-Borrower), T

EARC TRUST SC 483
HDB Financial Services Limited

Symbolic

09.03.2026 .
Possession

DESCRIPTION OF SECURED ASSET: All The Piece and Parcel Of Cuddalore R.D., Kurinjipadi Sub-Registry, Limits Of Kurinjipadi Ponchayath
Union At Pethunayagankuppam Village, "M. T. S. Nagar" Plot No. 24 R. S. No. 140/2C SubDivision From Dry New S. No. 140/2 -0.55.5 Ares Out Of
Ac. 1.14 Cents (Old S. No. 265/0) Total 1205 Sq. Ft. (111.948 Sq. Mtrs.) and Bounded On The; East By: Common Path, West By: Plot No. 23,
North By: Common Path, South By: Plot Of Senuvasan, Within the Boundaries East West 20 Ft., North-South, Eastemside 60 Ft., Western side-
60 ViFt., Total 1205 Sq. Ft.

DESCRIPTION OF SECURED ASSET: All That Piece And Parcel Of Immovable Property Being SfNo. 132/1 West Street Sithalai West Peelavadi
Village Kunnam (tk) Perambalur (dt) Sithalai West, Perambalur — 621708 And Said Property Situated At Land Measuring An Extent Of 858 Sq.ft.
Comprised In Natham Survey No. 131/1 Of Sithali (west) Village Kunnam Taluk Perambalur Dist: Tamilnadu Being Boundaries Herein Under:
North: Street, South: Vacant Land Belongs To Sivamalai, Wife Of Sanmugamurthy , East: Vacant Land Belongs To Selvi, Wife Of Nambiar, West:
House Belongs To Poongodi Methai.

8 | Loan Account Number: LPONSTH0000015555
1. Arulkumar S (Borrower),
2. Sivakadatcham V( Co-Borrower),

10.05.2024 &
Rs. 21,96,880.93

EARC Trust SC - 401
Edelweiss Housing Finance Limited

Symbolic

09.03.2026 .
Possession

23 | Loan Account Number: TCY06010101103 29.05.2025 &
1. Mr. Govindasamy D. (Borrower), Rs .6 3'3 917.41 CENTRUM HOUSING FINANCE LTD
2. Mrs. Latha G. (Co-Borrower) AR (National Trust Housing Finance Limited),

EARC TRUST SC 493 .
Symbolic

12.03.2026 .
Possession

DESCRIPTION OF SECURED ASSET: All That Piece And Parcel Of Vacant Land Comprised In The Natham Survey No.250/13 New Natham
Survey No. 250/13 DI, Patta No. 163 Measuring An Extent Of 1820 Sq. Fts. In Kalingamudaiyaanpatti Vilage, Thuraiyu- Taluk, Ariyalur Registration
District And Subregistration District Of Thuuraiyur And Bounded On The; East By: Du Raisamy's Lam D, West By: Sakthivel Aasari's Land, South
3y: Veeramuthu's Land, North By: East-west Path-way.

DESCRIPTION OF SECURED ASSET: All That Pieces And Parcels Situated Of House Building Is Situated In The Cuddalore Registration District,
Cuddalore Joint 2 Sub Registrar, Cuddalore Panchayat Union Limit, Pachaiyankuppam Village, New R.s.n0.43/7- Hec. 1.37.0 Ares Its Old
R.s.n0.215/1- Acre 3.46 Cent, K.m. Sundaram Nagar Layout, Measuring East West 30ft., South North 40ft., Total Extent Of 1200 Sq.ft. Or Hec.
0.0111.52 Sq.mt., Of House Building And As Per Patta Proceedings R.s.n0.43/9. And Bounded On The; East : Mani Plot, West : Ramu Plot, North :
10ft., Pathway, South : Kumar Plot.

24| Loan Account Number: LPERSTL0000066141
1. Duraisamy V (“Borrower”)

2. Jayanthi Duraisamy (“Co- Borrower”)

3. Duraisamy Flower Shop (“Co- Borrower”)

EARC TRUST SC 451

22.03.2023 & Edelweiss Housing Finance Limited

Rs. 12,97,900.71

Symbolic

12.03.2026 X
Possession

9 | Loan Account Number: 8066913, 14009015
1. Mr. Selvam S. (Borrower),
2. Mrs. Rani S. (Co-Borrower)

12.05.2024 &
Rs. 20,72,599.54

EARC Trust SC 482
HDB Financial Services Limited

Symbolic

10.03.2026 .
Possession

DESCRIPTION OF SECURED ASSET: All The Piece And Parcel Of Property Situated At Cuddalore R.d., Kadampuliyur Sub-registry, At Vallam
Village, Grama Natham S.n0.205/7¢ - 121.56 Sq. Mtrs. Out Of 00280 Sq. Mtrs Old S.n0.205/7 Earlier Old S.n0.268/28 - 00121.56 Sq. Mtrs. Or
1308 Sq. Ft. Out Of 0.11 Cents. And Bounded; East Of Plot Allotted To The Share Of Rasu Under 'c' Schedule Within The Boundaries, North Of
Pathway Of Gopal And Kathirvel, West Of Plot Of Gopal South By: Plot Of Sankarapani.

DESCRIPTION OF SECURED ASSET: In Perambalur district, Airiyalur registration district, Perambulur sub registration district, Perambulur taluk,
Melapuliyur west village, lyan Punja: 1. SF No. 340/11 out of Ac. 0.80 cent, UDR SF 199/11 Hec. 0.32.5 Ares, in this a site measuring 42’ 6” in East-
West on both sides and 18’ in North-South in both sides admeasuring 765 sq ft = 71.07 sq mts with a RCC terraced building comprisiing ground floor
and 1st flor bearing Door no. 1/07 with service connection thereon situate within the following boundaries: To North of: Annanamangalam
Chettiyar's house, To East of: North-South street, To West of: Seilammal’s house, To South of: Arunachalam Vahayara’s mania and common wall
This property is now situate in UDR Natham Survey 232/11A2 Hec. 0.00.68 sq mt and comprised in Patta No.556 at Melapuliyur village with a
mamool easementary customary rights thereon. Including all existing buildings and constructions.

EMIE ampunt of 10% of the Rezerve Price is fo be deposited in E-Walled of Mis PEE Afance Private
Limited (Baanknet| porial dinecthy of by ganarating the Challan thergin to depesit the EMD thesugh
RTGS!MNEFT intha account details a5 mentsonad an 1he said challan

For the propertses which ane in symbokc possessin e the bank, the fection purchaser has to comply vath
tha followesg terms and conditssns @ addition to the standsed berms and condtion of the sale. 1. The bafder
is purchasing the property in Symbolic Possassen at his Jown nisk and responsSsity. 2. Bank will nof be
responsiila of dily bownd For andling aiar of physical possession. 4. Succosslul Ruction Purchasar wdl
not b entited toclaim any interest. in any case of returm of mondy. 4, Successhd Auction Purchaser has 1o
subrvit the Declaration cum underaking confiermng the above tarms and conditions 11 1o 3} immeadiately
after e-Auction, 5. Subseguent o sale if sucoessiul bidder fails to submit Declaration cum Undertaking,
the bid EMD amsant will b Forfested

For defaded terms and condifions of the sale pleaze refer the lnk "E-Auction” provided in Canara
Bank's website {www, canarebank.com|) or he service provider BRANKNET (M/s PS8 Allianca
Pyl Ltd), [Contact No. TO466 123457 63549 10172 / 82012 20220 / 98527 19848 / B1602 05051,
Email: suppon.baanknet@psbaliisnce.com] o may contact Canara Bank, Asset Recovery
Management Branch |, Chennai-G00 08 (Ph. Mo. 044 - 2849 6138, 2849 6900) E-mail:
chzictiEcanarabani.com curing office holrs on any working day

Portal of E-Auction: https:/baanknet.com

Date : 11.03.2026, Place: Chennai

"IMPORTANT"

Authorised Officer, Canara Bank

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any
loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

10| Loan Account Number: 6893169

1. M/s. Sivasakthi Agencies (“Borrower”), R; 35%562202;8&56
2. Mr. Rajakumari R (“Co-Borrower”), T
3. Mr. Rajaraman R (“Co-Borrower”),

EARC TRUST SC 483
HDB Financial Services Limited

Symbolic

10.03.2026 Possession

25| Loan Account Number: XMHDKUM00118168, 25.06.2024 & EARC TRUST 421
XMHDKUM00118182 Rs 538 {'37 480,07 Religare Housing Development

1) Mr. Ethendiran G (Borrower) P Finance Corporation Ltd

2) Ms. Sandhi Ethendiran (Co-Borrower)

Symbolic

12.03.2026 P :
ossession

DESCRIPTION OF SECURED ASSET: Vriddhachalam Municipality limit Survey No.310/1,TS No. 14/9, Ward E, Block 116, Patta No. 11195,
Annamalai Nagar Extn, Vriddhachalam - 606001, in which plot with admeasuring East to west 66 ft, on North to South 15 ft, Total Extent 990 Sq.ft
(91.98 sq.mtr) with RCC Residential Building and Terraced building portion East to West 63 ft, North to South 15 ft, Total 945 sq. ft with S.C
No.020660060578 with deposit, thereon with all doors, door frames, windows, halls, electrical fittings, electricity service connection and its deposit
etc. together with all common pathway rights connected thereto. The aforesaid property lies within the limit of Vriddhachalam Municipality Limit
along with all elementary rights and other rights and interests in respect of the said flats which flats are bounded as follows: On the East: Pathway,
On the West: Murugan Vagaiyara Plot, On the North: Visalakshi Vagaiyara Plot, On the South: Remaining Plot of Thaiyalnayagi.

DESCRIPTION OF SECURED ASSET: In Ariyalur Registration District, Aandimadam sub Registration, Vilanthai Vattam, Madhurakavarapalayam
Village, Survey No. 147/4 to an extent of 0.03.0 Acre in this 1887 %2 Sq. Ft equal to 175.35 Sq. Mtr. Plot (Tamil Nadu - 621851) and bounded as
follows: North: Navaneedhakannan Plot, South: Varadharajanpettai Road, East: Seethraman Plot, West: Kanjana Plot.

26 | Loan Account Number: TCY06010101613 EARC TRUST SC 493

1) MR. GANESAN V (BORROWER), CENTRUM HOUSING FINANCE LTD
2. MR. VELU G (CO-BORROWER), (National Trust Housing Finance Limited)
3. Ms. BABE (GUARANTOR) ’

24-01-2025 &
Rs. 10,43,281.31

Symbolic

13.03.2026 Possession

11| Loan Account Number: LPONSTH0000035932 19.06.2024 &
1. Balamurugan S (Borrower), Rs éS (')0 234.87
2. Jayanthi C ( Co-Borrower) PR

EARC TRUST SC - 459
Edelweiss Housing Finance Limited

Symbolic

10.03.2026 Possession

DESCRIPTION OF SECURED ASSET: All that pieces and parcels House Plotincluding R.C.C Terraced New Building with Electricity Connection
(S.C.N0.1028) Natham New Survey No. 140/5 - 0.09.5 Ares Sub - Division Survey No. 140/18 - 00236 sq. meter. Comprising the Old No.90/5, East
to West Northern side 16 'AFt., Southern side 19 Ft, North to South Both side 52 Ft, Total measuring 923 Sq. Ft., are Situated at Salavathi Village,
Tindivanam Taluk, Villupuram District, within the Sub - Registration District of Avaraipakkam and Registration District of TINDIVANAM. And
bounded on the: East : Ganesan's House, West : Common Lane Pathway for Own Purpose, North : Subramani Gounder's remaining Plot, South :
Ponniyamman Koil Street.

DESCRIPTION OF SECURED ASSET: Trichirappalli Registration District And Thiruverambur Sub-registration District And Situated At
Kumbakudi, Velayuthakudi Village And Comprised With S.no. 106/1 Part And New S.n0.270/31 And Having An Extent Of 645 Square Feet
Bounded On The; North By : Property Belongs To Periyasamy Pandurdar, East By : Property Belongs To Samboorthammal, South By : East To
West Road, West By : Property Belongs To Ramachandran Pandurar. Within This East To West 12 Meters On The North East To West 12 Meters
On The South, South To North 5 Meters On The East, South To North 5 Meters On The West, Totalling In All 645 Sq.ft, And Along With Usual
Easmentory And Layout Rights Relating Thereto.

12| Loan Account Number: 1226704 08.05.2024 & EARC TRUST SC 371 s i
1. Sathasivam D. (Borrower), Rs. 12.58.747 | Dewan Housing Finance Corporation| 10.03.2026 ymbolic
2. Bakyalakshmi J. (Co-Borrower) C Limited Possession

27| Loan Account Number: TCY06010101487
1) Mr. Natarajan M. (Borrower) ,

2) Mr. Sankar N. (Co-Borrower),

3) Mrs. Muthulakshmi N. (Co-Borrower),
4) Mr. Prasath P (Guarantor),

5) Mr. Narendran (Guarantor)

EARC TRUST SC 493
CENTRUM HOUSING FINANCE LTD
(National Trust Housing Finance Limited),

22.08.2024 &
Rs. 13,95,747.16

Symbolic

13.03.2026 )
Possession

DESCRIPTION OF SECURED ASSET: All the piece and parcel of the property bearing Property Number Old S.no: 510 & 343/7, New No
S.N0:343/7A, 4241 sq.feet in Mariamman Koil Street, Vellakarai Village, Kattupalayam Sathnkuppam Cuddalore District having boundaries East
by: Plot owned by Sambath Samuttiyur, West: Plot owned by Ramalingam, South : By Road, North: Plot owned by Sambath Samuttiyur.

13| Loan Account Number: PR00728364 and EARC TRUST SC 424

PR00677040 SBFC Finance Private Limited
1. Mr. V Sathiya Aravind (Borrower),
2. Mr. Balamalaroli V (Co-Borrower),
3. Mr. Vengadessane (Co-Borrower)

03-08-2024 &

Symbolic
Rs. 43,69,857.96

11.03.2026 Possession

DESCRIPTION OF SECURED ASSET: All The PieceAnd Parcel Of Land & BuildingAt Trichriappalli Registration District And K-sathanur Sub-
registration District And Trichy Taluk And Situated At Kottapattu Village And ComprisedWith S.No. 147/6AndSub-divisionS.No.147/6D Having An
Extent Of Northern Portion Of 1350 Square Feet And Bounded On The; East By: Property Belongs To Kaliyaperumal, North By: East To West Road,
West By: Property Belongs To Krishnan, South By: Property Belongs To Marimuthu Within This: East To West On The Northern & Southern Side 25 Feet
South ToNorth On The Eastern & Western Side 54 Feet Measuring InAll 1350 Sq.FeetAlong with Usual Easementary And Layout Rights Relating Thereto

28 [ Loan Account Number: TCY06010101195
1) Mr. Thangaraj R. (Borrower), EARC TRUST SC 493 .
o 22.08.2024 & Symbolic
2) Mrs. Ranjitham T. (Co-Borrower), Rs. 3,49,963.06 CENTRUM HOUSING FINANCE LTD | 13.03.2026 Possession

3) Mr. Ramkumar T. (Co-Borrower),
4) M Mathiyalagan (Guarantor)

(National Trust Housing Finance Limited),

DESCRIPTION OF SECURED ASSET: All that piece and parcel of the T.S.No: 1/1/1, R.S.No: 155/1 pt, Cadastre No: 747/1/2 pt, Patta No: 1509,
Ward- N, Block No: 7, Village No: 44, Door No: 2, 2nd Cross; Vallalar Nagar, Nainarmandabam, Murungapakkam Revenue Village, Puducherry
Municipality, Puducherry — 605004 and bounded by East - House & Common Pathway, West — Metal Sheet Structure, North — Canal, South — 2nd
Cross Road & House.

DESCRIPTION OF SECURED ASSET: All That Piece And Parcel Of Land Comprised In The Survey N0.268/3a Measuring To An Extent Of 872
Sq. Fts. In Plot No. 17 Of Valavandhankottai Village, Valavandhankottai Village Panchayat, Trichi Taluk, Thiruverumbur Sub-registration District,
Trichy Registration DistrictAnd Bounded On The; East By: Plot No.18, North By: Survey No. 268/2, West By: Plot No.16, South By: Way,

14| Loan Account Number: LPONSTH0000007247
1.V Sankar (Borrower) ,
2. S Sujatha (Co-Borrower)

EARC Trust SC 401

09.05:20248 | o\ eiss Housing Finance Limited

Symbolic
Rs. 68,08,560.97

11.03.2026 Possession

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured
assets. The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will
be subject to the charge of the Edelweiss Asset Reconstruction Company Limited for the amount mentioned above and interest thereon.

DESCRIPTION OF SECURED ASSET: All the piece and parcel of the land situated at Sri Kuma ran Nagar, bearing Plot Nos.2 & 3, comprised in
R.S.No.126/10A1, 126/10B2 Old S.No.126/10A1, 126/10B together measuring 1890 Sq.ft, situated at Kandamangalam Village Bounded on the

Plot No: 2 & 3 North by: Dinesh Kumar Plot, South by: Indra Plot, East by: Karthikeyan Plot, West by: 20 feet common Road, Linear

epaper.f'rnanciaiexpress.mn'. .

Sd/- Authorized Officer
Edelweiss Asset Reconstruction Company Limited

Place: Tamilnadu
Date: 15.03.2026

CHENNAI/KOCHI
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